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Written Answers

rated capacity levels as rapidlv as pos-
sible. These include improved mainte-
nance of plant and equipment, procure-
ment of spares, refractorier, locos and
other essential materials, speeding up or
capital programme required to correct
imbalances in production facilities, intro-
duction of technological improvements
etc.

Comprehensive market surveys are
also being made so as to plan a suitable
production programme and for diversi-
fying production,

SUPPLY OF FOOTVEAR TO COAL
WORKERS

610. SHRI KALYAN ROY :
SHRI BHUPESH GUPTA :

Will the Minister of LABOUR AND

REHABILITATION /% 3T qraia sat
be pleased to refer to the reply to
Starred Question No. 436 given in the
Rajya Sabha on the 8th August, 1969
and state :

(a) whether Government are aware
that coal mine owners are violating the
Coal Mines Regulations and Safety
Rules by refusing to supply protective
footwear to the coal workers resulting
in serious injuries to the workers;

(b) how many coal mines have sup-
plied footwear in the Stare and Private
Sector since 1969, and the number of
workers who received them in 1969,
1970 and 1971, vespectively,

(c) whether any action has been taken
by the Director General of Mines
Safety against the colliery owners for
such violation of Safety Rules and if
not, . the reasons thereof; and

(d) the steps Government propose to
take to see that mine workers are imme-
diately supplied with footwear?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR AND RE-

HABILITATION Jst7 sie qata Haraa &

JIRAUSHRT BALGOVIND VERMA):
(a) to (d) The informaiion is being col-
lected and will be laid on the Table of
the House after it is received.

WAGE BOARDS RLCOMMENDATIONS

611. SHRT KALYAN ROY : Will
the Minister of LABOUR AND RE-
HABILITATION/ ¥® 3T g#afa #=
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! be pleased to refer to the reply to Un-
| starred Question No. 606 given in the
i Rajya Sabha on the 20th November,
{1970 and state:

(a) whether the question of muking
the Recommendations of the Wage
. Boards statutory has since been exa-

mined and what decision has been
taken by the Government

i
|
!
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(b) if not, the reasons for the delay;
and

(¢) by when it will be taken?

THE DEPUTY  MINISTER IN
THE MINISTRY OF LABOUR AND

REHABILITATION; =W 3t qaat

NI & ITAAT (SHRI BALGOVIND
VERMA) : (a) to (¢) The matter is
I still under consideration.

! REJECTION OF DEMAND OF SMALL CON-
i SUMERS BY THE HINDUSTAN STELL
612. SHRI ARJUN ARORA :

DR. SALIG RAM

SHRI KRISHAN KANT :

SHRI RAJENDRA PRATAP
SINHA :

Will the Minister of STEEL AND

| MINES, Te0@ #IX @ WAl pe
pleased to state :

(a) whether Hindustan Steel while re-
jecting the demand of small consumers
ask them to go to alternate source of
supply ; and

| (b) if so, what is the aliernate source
] of supply and how does it fit in with
the Government’s Jatest distribution
\ policy ?

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL AND

MINES, 5%0:d ST @y Hare ® sy
"l (SHRI SHAH NAWAZ KHAN):

} (a) and (b) Certain Hindustan Steel
| Ltd., stockyards, when they found
| themselves unable to meet a particular
demand, did suggest in their reply
to the applicant that he might try
-alternate sources also. Alternate scurces
would be the stockyards of other
,‘ main  producers, or the re-rollers.
¢ Since all stockyards follow a uniform
; distribution policy, whether the supply
| is from Hindustan Steel Limitsd stock-
i yards or those of other main producers,



